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are provided to agents for procuting
new business —

(1) Bonyg commission.

(1i) Gratunity and free term in-
surance benefits,

(1) Membership of the Agent's
Club at different levels, which
entitle the agents tn such pri-
vileges and fringe berefits as
office allowance, reimburse-
ment of telephone charges.
conveyance facilities on spe-
cial terms and sales promo-
tional gift items

(1v) Competition prizes

Right of patent by Tea Board for
producing ‘Instant Tea’

5488 SHRI R N. BARMAN Wwill the
Minister of COMMERCE be pleased
to state

(a) whether the Tea Board along
with University of Calcutta holds the
right of a patent for producing
“instant tea”;

(b) if so, what progress has so far
been made for popularising the patent
and what steps have been taken for
setting up research Jaboratories at the
tea producing centres at Assam, West
Bengal and Nilgiri,

{c) whether any such laboratory has
been approved in West Bengal, and

(d) if so, the broad particulars
{hereof?

THE DEPUTY MINISTER IN THE

MINISTRY OF COMMERCE (S8HRI
VISHWANATH PRATAP SINGH)
(a) Yes, Sir

(by Steps huave been taken for the
setting up of a Pilot Plant at the
Tocklai Experimdntal Station foy fur-
ther trial of the patented method.
After the Pilot Plant studieg are sue-
cessful the question of popularising
the method and its commercial exploi~
tation will anse Further none of the
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Research Instifutions locmted i other
tea growing uress possesses the basic
facilities required for such 1iesearch.

{¢) No, Sir
(d) Does nol ausse.

Central Assistance {0 Madhya Pradesh
for providing Tourist facilities

5489 SHRI BHAGIRATH BIHAN.-
WAR Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state

(a) whethe:r Madhya Pradesh Guv-
ernment have asked for financial assis-
tance from the Centre for the purpose
of developing communication, trans-
portation gnd accommodation facilities
to be provided to the tourlsts in the
State; and

(b) if so, the amount prososed to he
given to the State Government for this
purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF ‘TOURISM AND
CIVIL AVIATION (SHR) SURENDRA
PAL SINGH) (a) and (b) Proposals
relating to the arvelopment of camp-
ing sites at Khajinaho and Dewas at
an estimated cost of Rs 275 lakhs
were received in the Depertment <f
Tourism from {he State Govert.ment
for eaecution (uring 1973-74 Due to
constraint on resourc:s necessitating
re-fixalion of p-orities, these propo
sals could not e considered under the
programme of the Department of
Tourism

Conversion of Handioom Boapg Into 2
Statutory Board

5490 SHRI DHAMANKAR: Will the
Mimster of COMMERCE be plessed
to state

(a) whether an All-India Handloom
Board ig propsed to be converted into
a statutory body and the handloom
weavers would be brought within the
co-operative fleld;





